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Facilities to Player 

2537. SHRI HARISH RAWAT : Will 
the Minister of YOUTH AFPAIRS AND 
SPORTS be pleased to state: 

(&) whether any proposal for improving 
the $tandard of facilities available to 
pllJyers has been seot to Governmeot by 
tbe Indian Olympic Associa ti on; and 

(b) if so, the details thereof and the 
reaction of 0 vernment thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AND 
SPORTS (SHRI R.K. JAICHANDRA 
SINGH) : (0) and (b). Government 
rec ives many Jetter from Indian Olympic 
Association touching on various aspects 
of the promotion of sports including for 
players. In tho absence of any 6pecific 
reference, it is not possible to furnish 
details in this regard. However, Govern­
ment have a pattern of financial assistanoe 
for national sports federations acoording to 
which admisible facilitie., are provided to 
players. 

[English] 

New Policy Regard'in 

2538. SHRI SATYENDRA NARAIN 
SINfJA : WJll the PRIME MINISTER be 

. pleased to state: 

(a) whether Government have, a pro­
posal that pubHc sector State Electronics 
units should phase themselv s out from 
areas where priva te sector is eager to come 
in as reported in the . Economic Times of 
10 March, 1985; and 

(b) if so whether this represents a 
change in policy ? 

THB MINISTER OF STATE IN THE 
MINIS1RY OF SCIENCE AND TECH .. 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SH}VRAJ V. PATIL)! (a) and (bj. 
Government would like to Dsure rapid 
growth of electronics in the country. In 
view of its all pervading nature and the 
beneficial effects which electronics has in 
improving productivity and efficiency in 
different sectors of national economy, 

Government has nnnOlJnc d at various 
times pecific mea ures to ptoOlot the in­
dustry. These, inter .. alia, include the 
policy announced in March, 1984 regarding 
manufaoture of tel commuoication equip. 
ment, the computer policy announced in 
November, 1984 and the Integrated PolicY 
Measur~s on Electronics announced in 
March, 1985. Some of the specific measu­
res announced j,o these oBcits app.tove of 
participation of private sectot' compaQi s 
in certain areas such a teJccommunica tions, 
and HberaHsed manufacturing capacities 
io mini and micro computers, invitation 
to FERA companies to enter closely held 
technology areas and not debarring any 
for ign quity company (upto 400/0 ) from 
any area. While doing 'So, Gov rnment 
has kept 1n view the need for an accelera ... 
ted growth in specific areas of electronics, 
preseot avalJability of 'equipment, oeed 
for restriction on import and resource 
position 'Of the Government. With 09vero­
meot" limited re ources and the eagerness 
of priVate sector to enter into some of 
the e areas and availability of r sources 
in the private sector, it was thought prudent 
that Oovernm nt's iQvestmcnt be Jimited 
to reasonnbl~ Jevt:)s in vital areas. 

In order to achieve the obj cHves of 
the Seventh Five Year Plan jn the area 
of electronics. certain guidelines have been 
worked out, at the instance of the PJannintl 
Commis ion, to be follow d by the State 
Electronics Development Corporations 
(SEDCs). These are: The Seventh Five 
Year Plan of SEDC should'be based 011 

their experience during the Sixth Plan and 
should have relevance to the national elec­
tronics plan; that SEnes shQuld con­
centrate their efforts on a few areas where 
they have strength, ,rather than trying to 
spread their energy, resources and ffort 
over a Wide spectrum of markets and tech­
nologies and that they should make R&D 
efforts to develop an iOdig nous base at 
least .. in one area of expertise so that pro­
ducts req~ired in Eighth Fjve Year Plan 
emerge based on indigenous oapabilities. 

Withdrawal of US from UNESCO 

2539. SURI CH TA MAHATA : Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether 
UNESCO; 




